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Woodenft PYodllda Ud. Ca.ch-Bellar 

16J'I. Sbri Karjee: Wjll the Minis-
ter of C-rce aad llldutry bP. 
pleased lo state: 

(a) whet.her tile Woodcraft 
ducts Ltd., Cooch-Behar 
Bengal) is closed for ever; 

Pro-
( West 

(b) for what reasons licence was 
liven to the managimient Of the fac-
tory to shift it from Cooch-Behar 
(West Bengal) to Jeypore ( Assam) ; 

(c) whether previous consent was 
taken from West Bengal Government 
for giving the shitting licence; alld 

(d) whether the Ministry have re-
ceived any representation from the 
management of the West B~gal 
Government to give a licence for re-
ope.ning the factory at Cooch-Behar 
(West Bengal)? 

The Minister of co-ierc.e JR.d 
19d•tl'7 (Shrt ti:. C. Bedd7): (a) to 
(d) A statement is laid on the Table 
[See Appendix II, anneiure No. 89]. 

Ferro..Ma.apnese Pl&llt ill Batarbat. 
H.P. 

li38. Shrl Su~ liaJISda: Will the 
Minister of Co"11Dflrce and 1Pclastr1 
be pleased to state: 

(a) whether there is any proposal 
to set up a Ferro-manganese plant in 
B&laghat area of Madhya Pradesh 
which is rich in manganese mines; 

(b) if not, bow the manganese It 
consumed in our country; 

(c) whether a portion of it is ai.o 
exported to foreign countries; aod 

(d) if so, whether by such exports 
the Government is losing a huge 
amount annually? 

Tbe Mlnister of 1.ntentatioul Trade 
in the Ministry of Commerce ud 
1.ndllllrJ' (Shri Ma.oulthal Shah) : (a) 
No, Sir. 

(b) and (c). A portion of it is con-
sumed internally by the Ferr.r 
J'4angan.ese industry .and the Indian 
steel plants, and the rest is exported 
to fottign countries. 

Id) No. Sir. 

Board ot Directors of British India 
CorporatioO, Ka.iapar 

16S9. Shri lndrajit Gupta: Will the 
Minister of COIDJJlerce aJ¥l lJl.dustry 
be pleased to state: 

( a ) whether there is any proposal 
to reconstitute the Board of Directors 
of the British India Corporation, 
Kanpur; 

( b) whether this will affect the 
prei;ent holdings of the Government 
and the Life Insurance Corporation 
in the B.I.C.; and 

(c) if so, in what manner? 

'l'he Minister of IrulUSU-7 iD the 
llllnbUy ot Commerce a.ad IDdlllUy 
<SJui lt&nanco>: (e) Since 23rd 
May, 19&8, when the Wgh Court,, Al-
lahabad, on a petition filed by the Lite 
Insurance Corporation, passed an In-
terim order restraining Shrl H D. 
:W:W)dhr• trom actinc as a Di.rector of 
the British lDd.i.a Corporation LimiUM:, 




